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ELECOM REGULATORY AUTHORITY OF INDIA 
iic1 ici'i I Government of India TRAI 

1Rc'i t. R-6/4/(1)/2025-BBPA 1ýaiict: 17-11-2025 

To, 

The Secretary, 
Department of Telecommunications, 
20- Ashoka Road, New Delhi- 110001 

Iii:- Response to DoT's Back Reference dated 29.08.2025 on the TRAI's 
recommendations on "Regulatory Framework for Promoting Data Economy 
Through Establishment of Data Centres, Content Delivery Networks, and 
Interconnect Exchanges in India" dated 18.11.2022 - reg. 

This is with respect to Department of Telecommunications (DoT) letter No. 800-

12/2025-LPU dated 29.08.2025, wherein two sub-recommendations i.e. 6.39 & 6.40 of 

TRAI's recommendations on "Regulatory Framework for Promoting Data Economy 

Through Establishment of Data Centres, Content Delivery Networks, and Interconnect 

Exchanges in India" dated 18.11.2022 were referred back to TRAI for reconsideration 

by TRAI. 

2. In this regard, the views expressed by DoT have been duly examined. TRAI 

Response is accordingly enclosed as annexure for ready references. 

End.: As above. 
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